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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I A 3-4/2009
in
ClVIL APPEAL NO. 2454 OF 2009

M P. STATE CO OP. DAI RY FEDN. LD. & ANR. Appel I 'ant (s)
VERSUS
HAR SAHAY JATAVA & ORS. Respondent ( s)

(Wth appln(s) for clarification and office report)

Dat e: 14/12/2009 This Appeal was called on for hearing today.

CORAM :

HON BLE MR. JUSTICE G S. SI NGHVI

HON BLE MR JUSTI CE ASOK KUMAR GANGULY
For Appell ant(s) T.G Narayanan Nair, Adv.
C.N. Sreekumar, Adv.
Madhusudana, Adv.
For Respondent (s) Ravi ndra Kumar Srivastava, Sr. Adv.
Pragati Neekhra, Adv.
Suryanar ayana Si ngh, Adv.

sFs 5SS

UPON hearing counsel the Court made the follow ng
ORDER

I.A Nos. 3-4 are withdrawn with liberty to

file fresh applications.

(Neetu Khaj uria) (Mthlesh Gupta)
Sr. P.A Court Master



